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Office of Sameer Abhyankar <contactadvsa@gmail.com>

Advance Service Yodh Bdr. Thapa vs Bharat Petroleum Corp .Ltd & Ors O.A No.
154/2022
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Office of Sameer Abhyankar <contactadvsa@gmail.com> Tue, Jan 10, 2023 at 7:02 PM
To: akshar@outlook.com, cmd@bharatpetroleum.in, ccb.cpcb@nic.in, dm-pakyong@sikkim.gov.in,
explosives@explosives.gov.in, e-secy-moef@nic.in

Dear sir 

Advance Service Yodh Bdr. Thapa vs Bharat Petroleum Corp .Ltd & Ors  O.A No. 154/2022

Please find attached a scanned copy of the Counter affidavit on behalf of the Respondent No. 2 (Sikkim State
Pollution Control Board) in the captioned Matter.

Regards
Prince Kumar
For
Mr. Sameer Abhyankar, Adv
M-7004629902

--
Address for Correspondence:
D-247, LGF, Defence Colony,
New Delhi 110024
Ph. +91-11-49402169
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